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PAPERS LAJD ON THE TABLE 

REPORTS OF WOnlNG GltOups 
01'1 "FISCAL AND' FINANCIAL 
INCENTIVES FOR STARTING 

INDUSTRIES IN BACKWARD 
AREAS'; AND "IDENTIFICA-

TION OF BACKWARD 
AREAS" 

THE DEPUTY MINISTER (SHRI-
MATI NANnINI SATPATHY): On 
behalf of Shrimatl Indira Gandhi, I beg to 
"y Qn the Table a copy each of the 
following reports :-

(I) Report of the Working Group 
on "Fiscal. and Financial Incen-
tives for Starting Industries in 
Backward Areas." 

(2) Report of the Working Group 
on "Identification of Backward 
Areas." 

[Placed in Library See No. LT-
1138/69.] 

CINEMATOGRAPH (CENSORSHIP) 
SECOND AMENDMENT RULES 

THE MINISTER OF STATE IN 
1;HE MINISTRY OF INFORMATION 
AND BROADCASTING AND IN THE 
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL): On 
l!ehalf of Shri Satya Narain Sinha.) 
I beg to lay on the Table a copy of 
the Onematograph (Censorship) Second 
Amendment Rules, 1969. published in 
Notmcation No, G. S. R. lOll (English) 
version) and G. S. R. 1012 (Hindi version) 
i1I Gazette of India dated the 26th April, 
1969, under sub-section (3) of Section 8 of 
the Cinematogra,ph Act, 195$. [Placed I'n 
Library. See No. LT-1I39j69.] 

REPoRT OF COMMITTEE OF MEMBERS 
OF PARLIAMENT RE : P ARLIANENT 

SESSION IN THE SOUTH 

THE MINISTER OF PARLIAMEN-
TARY AFF .... R.S. ANI> ijHIPPINQ 

(Minutes) 
ANn TRANSPORT (SHRI RAGHURA-
MAIAH): I beg to lay on the Table a . 
oopy of the Report of the Committoe of 
Members of. Parliament regarding ~ 
ment Session in the South. [Placed in 
Library. See No. LT-1I40/69] 

CERl'IFIED ACCOUNTS OF COFFEE 
BOARI) A.ND AUDIT REPORT THEREON 

NOTIFICATION UNDER ESSENTIAL 
CoMMODITIEE ACT 
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12.31 bra 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS 
OF THE HOUSE MINUTES 

SHRIMA TI SHARDA MUKERJEE (Ratn-
agiri): I be, to lay on the Table Minutes of 
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the Ninth aDd Tenth sittings of the Com-
mittee on Absence of Members from the 
sillinp or theHou!le held during the current 
8eIIIOD. 

MESSAGES FROM RAJYA SABHA 

SECRETARY 1 Sir, I have to report 
the following messages received from the 
Secretary of Rajya Sabha :-

(I) "In accordance with the provisions 
of Rule 127 of the Rules of 
Procedure and Conduct of Business 
in the Rajya Sabha, I am 
directed to inform the Lok Sabha 
that the Rajya Sabba, at its 
sitting held, on the 121h May, 
1969. agreed without any amend-
ment to the Estate Duty (Distri-
bution) Amendment Bill, 1969, 
which was passed by the Lok 
Sabba at its sitting held on the 
7th May, 1969." 

(iI) 'I am directed to Inform the Lok 
Sabha that the Rajya Sabha at its 
sitting held on Tuesday, the 6th 
May, 1969, adopte the following 
motion in regard to the Committee 
on Public Accounts 1-

"That this House concurs in 
the recommendation of the 
Lok Sabha that the Rajya 
Sabha do agree to nomina te 
seven members from the Rajya 
Sabha to associated with the 
Committee on Public Accounts 
of the Lok Sabha for the term 
beginning on the lsI May, 1969 
and ending on the 30th April, 
1970 and do proceed to elect, 
In such manner as the Chairman 
may direct, seven members 
from among the members of 
the House to serve on the 
said Committee." 

2. 1 am further to infprm the Lok 
Silbha that in pursuance of the above 
motion, the fonowing melllbers Qf iii; 

Rajya Sabha have been duly elected to 
the said Committee :-

1. Dr. Z. A. Ahmed 

2. Shri A. P. Chatterjee 

3. Prof. Shantilal Kothari 

.4. Shri S S. Mariswamy 

s. Shri G. H. V. Momln 

6. Shrl N. R. Moniswamy 

7. Shri Tarkeshwar Pande'. 

(iii) 'I am directed to Inform the Lok 
Sabha that the Rajya Sabha at 
its sitting held on Tuesday, the 
6th May, 1969, adopted the 
following motion in regard to 
the Committee on Public Under-
takings :-

"That this House concurs In 
the recommendatian of the 
Lok Sabba that the Rajya 
Sabha do agree to nominate five 
members from the Rajya Sabha 
to associate with the Committee 
on Public Undertakings of the 
Lok ~  for the term 
beginning on the 1st May, 
1969 and ending on the 30th 
April, 1970 and do proceed to 
elect, in such manner as the 
Chairman may direct, five 
members from among the 
members of the House to serve 
on the said Committee." 

2. a further to Inform the Lok 
Sabha that in pursuance of the above 
motion, the following Members of the 
Rajya Sabha have been duly elected to 
the said Committee :-

I. Shri Nand Kishore Bhatt 

2. Shri Godey Murahari 

3. Shrl Bbabhani Charan Pattanayak 

4. Shri Rajendra Pratap Sinha 

S. Shrl Dattopant Thangari' 


